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QEFJCE OF THE PRINCEAL DiS_TB.l_C_T_& SESSIONS JU_DGE__(HQ'§_l.:_D_ELHl

ORDER

In view of offlcial exigency, posting & transfer of following Driver is made with immediate effect :-
' ' " ""' i ’ ’ " "IT ' ' t - k_- 1 r__- :,_‘ 1 _--i‘-:'._, 11‘:
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1 tSh. Surender Kumar Pool Car Section, Pool Car Section,

Slo Sh. Balbir Singh, Dwarka Courts, New Delhi Rohini Courts, Delhi
50-10045/35133997 , (to be attached with Ms. Nishe Sahay Saxena,

. J Ld. Pnhcipa! District & Sessions Judge (North-West)
I T J Rohini Courts, Delhi)

Notar-
ia) The Drivers posted with the respective Principal District & Sessions Judge(s) may be used by the Ld.

Principal District & Sessions Judge(s) as attached with him and also for other official exlgency of the entire
District under his control as per the discretion of the respective Ld. Principal District & Sessions Judge.

rb) Non-compliance of the abovesaid transferlposting order or immediately proceeding on leave shall be
viewed seriously & considered as deliberate insubordination and the erring official will be liable for suitable
disciplinary action as per rules. '

(cl The abovesaid driver is directed to comply with the transfer order & takeoverlhandover the charge of
respective Vehicle(s) if any, and join their respective place posting immediately. ‘

This issues with the approval of Ld. Principal District & Sessions Judge (Hqs), Delhi.

(Nare mar Laka)
Ofiice-in-Charge, Pool Car Section,

‘iis Hazari Courts, Delhi.

3verv~"93l . ' lNo /Poo|CarsI'l’8tPI‘l‘HCl'2026 Dated U 3
Copy forwarded for information and necessary action to:-

1. The PS to Ld. The Principal District & Sessions Judge (HQs), 'l'|s Hazari Courts, Delhi.
2. The PS to Ld. The Principal District & Sessions Judge (South-West), Dwarka Courts, New Delhi.
3. The A.O..vAccounts Branch. District Courts (CentrallS-W District) ‘its Hazari, & Dwarka Courts, DelhiiNew

Delhi.
4. Personal File Admin. Branch lll, (CentrallS-W District) Tis Hazari St Dwarka Courts, DelhllNew Delhi.
5. Dealing Assistant (Leave, ACR seat, Service book seat), Admn. lll & Layer Seat,‘l'is Hazari courts, Delhi

f uploading the order
fie Dealing Asst, Website Committee. -THC with the direction to upload the order n the “Employees

Corner” (on website).
7. The Branch lncharge, Pool Car Section, Dwarka Courts, New Delhi.
8. The Driver concerned with the directions to join their respective place of posting i m diately.

Office-in-Charge, Pool Car Section,
'l'|s Hazari Courts, Delhi.
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